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CP NO. S(Nb)lMt2 
RT Na.O812C)10 

hRs.S~devi Betiwaf QShalini Beriwal. ... Petitioner: ' 

versus. 

Ws S h m  Lalit Fabrics Pvt. Ud. & Ors. . . . Respondents 

Present: Ms. Ni harika Shama, Advocates for petitioner. 
Mr. Rakesh Kumar with Mr. Vaibhav Sahni, 
Advocates for respondents, 

Learned counsel for the petitioner seeks time to file on record the 

affidavit in view of the o b m t i o n s  made on 1 7.10.201 6. Let the compliance 

be made at least two days before the date fixed. . 

Post the matter to 10.11 201 f 

Member (~udibd) . 
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(Deepa rishan) 
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